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the United Nations Development Pro-
gramme; if go, with what result?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RAGHU-
NATHA REDDY): (a) to (c). The
information 15 being collected and wnll
be laid on the Table of the Sabha as
soon as received.

Jobs to registered Ex-servicemen

4279 SHRI SUKHDEO PRASAD
VERMA: Will the Minmister of DE-
FENCE be pleased to state:

(a) the total number of disabled
se1vicemen registered for employment
during the year 1871-72; and

(b) the total number amongst them
provided with suitable -mployment?

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI J. B.
PATNAIK): (a) and (b). If appears
that information hag been sought re-
garding the number of disabled per-
sonnel among all the ex-servicemen
who registered for employment and
were found jobs during 1971-72 This
information 1s not readily available
as separate figures are mamtained only
regarding  those disabled service
personnel who have been invalided
out of service for disabihity suffered
mn actual operations.

Ingredients for bringing about indus-
trial peace

4280. SHRI RAM BHAGAT PAS-
WAN: Will the Minister of LABOUR
AND REHABILITATION be pleased
to gtate:

(a) whether Government’s atlen-
tion hag drawn to Shri Naval Tata’s
address to Lions Club of Bombay
wherein he enuncieted twelve neces-
sary ingredients to bring about indus-
trial peace; and
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(b) if so, the reaction of the Gov-
ernment?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI RAGHU-
NATHA REDDY): (a) and (b). Gov-
ernment have noted the suggestions
which eppeared in the press recently.

Bombay Industrial Relations (Gujarat
Amendment) Bill

4281. SHRI D. D DESAI: Will the
Minister of LABOUR AND REHABI-
LITATION be pleased to state:

(a) whether Government of Gujarat
has agreed to consider the Bombay
Industrial Relations (Gujarat Amend-
ment) Bill; and

(b) if so, the points on which the
Centra] Government have advised the
State Government?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI (RAGHU-
NATHA DEDDY): (a) Yes, Sir.

(b) It wiil be appreciated that 1t is
not possible to indicate the nature of
such advice on the floor of the House.
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